
13! Written Answers AUGUST 4,1972 Written Answers 132

Lok Sabha on the 2nd July 1971. In com* 
puting the financial assistance for the pur­
pose of writing in the convertibility because 
assistance granted to the industrial concerns 
in the past would also be taken into consi­
deration The term financial insitutions 
including the Life Insurance Corporation 
of India have commenced writing in the 
convertibility clauses m appropriate cases 
The actual option to convert the loans, in 
whole or in part, into equity will be exer­
cised by the institutions later at the appro­
priate time, in accordance with the terms of 
the convertibility clause written in the loan 
agreements.

According to the guidelines, the decision 
to convert loans into equity was not applied 
to the loans given by the nationalised banks
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Resumption of U.S. aid to India

901. SHRI P.K. DIO :
SHRI P1LOO MODY 

Will the Minister of FINANCE be pleas­
ed to state*

(a) whether attention of Govmmeni has 
been drawn to a report m tbe "Hindustan 
Times" of the 21st June 1972 under the 
caption ‘‘Resumption of, U S. Aid un­
likely";

(b) whether Government have received 
any report in regard to U.S. economic aid 
from our Mission in Washington; and

(c) if so, the broad outlines thereof and 
the action taken or proposed to be taken to 
fill up the likely gap arising out the stoppage 
of U.S. economic aid for financing the 
Fourth Five Year Plan.

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHAVAN : (•) 
Yes, Sir.

(b) and (c). Government of India have 
received from time to time reports from oar 
Embassy in Washington in regard to  U.S* 
economic aid to India. There has toes no 
basic change so far in the US. position 
since it announced suspension of its aid to




